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control regulations « m  n id i on the 
28th August', 19S8, and as export trade 
statistics beyond August 1958 are not 
yet available, it is not possible to assess 
the result of the liberalisation 
measures. Provisional figures tor 
September, however, show that total 
exports including re-exports exceeded 
the August figure by over Rs. 9 crores.

Indian Steal Union 
atn  /S h r i Panigrahi:
*  ' \  Shri 8. ML Banerjee:

Will the Prime Hffnhrtur be pleased 
to state:

(a) whether he is aware of the 
report that the United Steel Workers 
of America have appropriated 20,000 
dollars for training organisers in an 
Indian Steel Union; and

(b) if so, whether Government is 
aware of the union which is availing 
of this fund?

The Deputy Minister of External 
Affairs (Shrlmati I.skshmi Menon):
(a) Yes.

(b) According to our reports no 
Indian Union has yet received any 
funds from the United Steel Workers. 
We are, however, enquiring into this 
further.
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Hindustan Antibiotics (Private) Ltd.
*380. Shri Morarka: Will the Minis-

ter of Commerce and Industry be
pleased to state:

(a) the likely date when the pro-
duction of streptomycin in the Hindu-
stan Antibiotics will commence; and

(b) the present imports of this 
medicine annually?

The Minister of Industry (Shri 
Manubhal Shah): (a) According to
present indications the production of 
streptomycin at Pimpri will commence 
in early 1961.

(b) The imports were 25,000 kgs. in 
1956 and 32.000 kgs. in 1957. The 
current year's import is estimated at 
36,000 kgs.

Violation of Air Space by a Pakistan 
Aircraft

•S81. Shri Balder: Will the Prime 
Minister be pleased to state:

(a) whether Government is aware 
of the fact that a red-coloured Pakis-
tan plane, marked AFJ flew illegally 
over Hili (India) three times on the 
16th October and dropped some hand-
bills containing the proclamation of 
Martial law; and

(b) if so, steps taken by Govern-
ment?




